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RAJYA SABHA

Friday, the 21st August, 1981/30
Sravana, 1903 (Saka)

The Houge met at eleven of the
clock, Mr. Deputy Chairman in the
Chair.

ORAL ANSWERS TO QUESTIONS

Losg incurred by Railwayg in reeent
floods .
*81. SHRI DHARAMCHAND
JAIN:¢

SHRI KALPNATH RATI:

Will the Minister of RAILWAYS be
Pleascd to sta:e:

(a) the extent of loss incurred by
Railwayg in the recent floods jn the
country;

(b) whether any bridgeg were wash-
ed away because of the fury of floods;

(¢) what is the number of trains
whose routes were diverted due to
ﬂqods,- and

(d) whether those breacheg have
bepn repaired and whether normal
train servizes have since heen restor-
ed?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (d) A statement
ig laid on the Table of the Sabha.

Statemeng

(a) Railways have sustained a loss
of approximately Rs. 7.87 croreg in
the recent floods,

(b) Yes, Sir.

(c) 8 Mail and Express traing were
cancelled and another 36 mail and
expresg traing were diverted. Some
other passenger traing were short ter-
minated and taken back.

1+The question wag actually asked
en the floor of the House by Shri
Dharamchand Jain.

[2]1 AUG.
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(d) Temnporary restoration wenks
have been carried out ang services
restored in al] sectiong excepting in
Jaipur—Bandikui and  Jaipur—San-
ganer where repairs are in progress.
It ig expected that services on Jaipur—
Bandikui section wili alsp be restored
in the next few days. On Jaipur—
Sanganer restoration of traffic ig ex-
pecteq by September,

SHRI DHARAMCHAND JAIN: I
would like to know from the Minister:
ig this not an every-year affairs
that

SHRI SITARAM KESRI;
Minister or Deputy Minister?

Cabinet

SHR]I DHARAMCHAND JAIN: I
would like to know from the Minis~
ter—whosoever ig replying, It iz an
every-year affairg that you are losing
$0 much of money on account of floods,
So, hag the Rdilway Board got{ any
specia] cell to keep track of the lLfe
of the bridgsg which have outlived
and, if go, what preventive measures
are taken in advance?

SHRI MALLIKARJUN. Sir, it is
true that floods, a natura] calamity,
will be coming on and off every year.

- Ag a result, the railway tracks ahd

bridges are also being affected. The
hon, Member desireg to know whether
the Railway Board has got any :ell.
Sir, particularly during the period of
monsoon, the Rajlway Administration
wil] take adequate care to see that all
the track ig properly looked after and
also the bridges are properly and
carefully inspected. = And wherever
any lacuna ig found, immediately the
bridge engineerg will concentrate on
it.
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MR, DEPUTY CHAIRMAN: Any-
thing else to add?
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MR. DEPUTY CHAIRMAN. Shri
Rameshway Singh.

SHRI HAREKRUSHNA MALLICK:
Sir, ...

MR. DEPUTY CHAIRMAN. I have
noted your name, Please do not disg-
turb. Yes, Mr, Rameshwar Singh,

st vwraY fog : sNww, S9-
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SHRI HAREKRUSHNA MALLICY
Sir, may I draw the attention of the
Railway Minisiry.to thig fact that we
may not have money, we may not
have bridges, we may not have any-
thing but we should have common
sense? I think, if only we display
common sense, a lot of accidentg can
be averted. Now I want to place on
record that when a train is in motion,
the momentum is the real point that
actually causes an  accident—which
they should understand. Masg x Velo-
city gives momentum. So when &
bridge comes, if the train slowg dowm
the chanceg of accident are less.
Secondly, before the monsoo, comes,
all these bildges must be inspected to
see whether they can stand the strain
or not, and il ig better that in course
of time we should have secong bridges
also. And ulso on bridgeg on either
side there should be a signal system
to stop the train and to see that there
is safety. Otherwise, there would not
be such false reports that a train was
blasted away by storm at Bagmati.
Again, T correct the Minister that
there is no fire in the ocean, Fire in
ocean is called badabanil, ;

SHRI KEDAR PANDE. W, are
going to have a debate in thig Housa
on Railway accidentg for two hours.
We shal] discuss al] these things
there. y
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MR. DEPUTY CHAIRMAN: S3hri
Swami Dinesh Chandra.

SHRI HAREKRUSHNA MALLICK:
Sir, I dig not get a reply.
(Interruptions)

MR. DEPUTY CHAIRMAN;

Please
wait. ; )

[

“SHRI R, MOHANARANGAM. This

side also, Thig side should also catch.

your eye.

MR, DEPUTY CHAIRMAN. I am
seeing you very much,

SHRI SWAMI DINESH CHANDRA:
The hon, Mirister recently visited
Jaipur. I would like to know his
observation regarding the extent of
damage in the Jaipur district, Secondly,
1 would ,lso like to know whether any

ridges have been washed away in
Jaipur-Bandikui and Jaipur-Sanganer
sections, 'The breacheg occurred on
the 20th of July. Why has there becn
50 much delay in restoring the railway
traffic, especially in Jaipur-Bandikuil
and Jaipur-Sanganer sections?

SHRI MALLIKARJUN: It ig true
that there were unexpected floods on
the 17th, 15th, 19th ang 20th of July
and some of the bridges were washed
away in the western area, particularly
in Jaipuy division. It ig also true that
Jaipur-Bandikaj section hag not yet
beep, restored. T{ will be restored on
the 23rd of August for the traffic. And
£0 far ag the Jaipur-Sanganer section
is concernad, it will be repaired next
month; work ig in progress.

SHR1 SWAMI DINESH CHANDRA:
Why so much delay in restoring the
railway traffic? After all, whay jy the
cause for this delay?

SHRI MALLIKARJUN. Because c¢f
the extent of the damage that occur-
Ted.

SHRI SWAMI DINESH CHANDRA:
What ig the extent ot damage? The
Hon, Minister shoulg tell us.

[ RAJYA SABHA]
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SHRI MALLIKARJUN. Whep, I taold
you that cother sectiong have been
restored and these two have yet to be
restored, it ig obvioug that the exient
of damage that has occurreg is quite
high and we have to repair them to
perfect form.,

SHRI KEDAR PANDE: I have heen
to Jaipur and I found that there hgs
been terrible loss—there iy no doubt
about it—to the extent of Ra 7 crores
or so. Twelve or thirteen brldggs
have been washed away. So it will
take some time. There hag been no
delay on behalf of the Indian Railways.
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sRoam g ) Feay wre gt
Ui g Wed yusa wEYfHaew
FIIRC T A BAAT I

SHRI R, MOHANARANGAM: Sir,
our Railway Minister has stated in
reply to part (d) of the question that
the temporary restoration works
have been carried out and services
restored in all sections, excepting
Jaipur-Bandigui section and some
other section. Just two days back
there was an accident in Tamil Nadu,
of the Island Express.

MR, DEPUTY CHAIRMAN. fThat
we will discusg on Monday.

SHRI R. MOHANARANGAM: You

kindly don’t interfere. You are therz |

to protect the interests of the Mem-
bers. I have not yet finished,

MR. DEPUTY CHAIRMAN:. Al
right. Put the question.

SHRI R, MOHANARANGAM. He
hag stateq that temporary restoration
workg have been carrieq out. I want
to know whethe, because permanent
restoration works were not carried out,
such accidents are occuring.

SHRI MALLIKARJUN:.: I would like
the hon, Member to repeat the gques-

© tion.

SHR] R, MOHANARANGAM. You
have said that temporary restoration
workg have been carried out ang ser~
vices restored in all sectiong excepting
Jaipur and some other places. Be-
cauge you have rot given some per-
manent remedy fo all these sections,
such accidents are occuring at present,
Even yesterday also there Wag an acci-
dent because there are no permanent
restoration works.

SHRI MALLIKARJUN: The breach
tock place due to the floods. Atten-
tion wil} be towardg temporary resto-
ration with a permanent plap of action
to make it pucca for all time to meet
the trafile.

st Agew A fam oo sy
73 9w wEt & wwar g fF &R
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nyyg gaar @t frag 97 FWAR
g o @ AR IAF wWHA A
wrEwmEdr E 0 #iE ad e
¥ gadr A rEw G ABr
e o fegfa & a1 wdr St
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wiw ffeqr da g Y oaw waw
a0 AR qAgs WA, Fugd
gaIRN A g § | A S g
qiAga WA AT § 9uF 9gd
¥ mar Q@ qwd wen fy
@ F@ W WA A W |
wfrwr wen  aEifs sy awr
¥ qgd wgd z@aw@ st gd
& zafqg 9w @ sIA TW AW
miwfya gur {)

*82 [The questioney (Shri §, Kuma-
ran) was absent, For answer vide col.
31-32 infra],

India’q Shar, in the Minera] Resources
in Deep Sea-Bed .

*83. DR, LOKESH CHANDRA:}
DR. (SHRIMATI) NAJMA
HEPTULLA:

Will the Minister of EXTERNAL
AFFAIRS be plessed to state the steps
taken by Government to ensure that
India gets a fair share of mineral re-
sources in the deep sea-bed outside
our territorial jurisdiction?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V, NARASIMHA
RAO): Under the draft Convention
on the Law of the Sea pregently being
negotiated at the Third U. N, Confe-
rence on the Law of the Sea, Tndia’s
interests, ag far ag the resources of
the deep seabed beyond the limitg of
national jurisdiction are concerned,
will be protected either through joint
ventures with the Authority or the
HEnterprise to be set up under the
Convention, or through collaboration
with industrialised Stateg in the non-
reserveq Area, op through independent
efforts in deep seabed mining. India
hag been working in cloge collabora-
tion with other developing countries
i, ensuring thet a fair and equitable
international regime to contro] the ex-
ploration and exploitation of the inter.
national seabed area is established.

tThe question wag actually asked
on the floor of the House by Dr
Lokesh Chandra.



